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Economy: Macro, Micro & More

M Coal India’s Output Rises
10.7% in January

KOLKATA: Coal India’s output
grew indoubledigits for the first
timeinthisfiscal thismonth, a
development which willallow itto
increase fuel stocks at power plantsto lastup
to30daysand fully meet therequirement of
customersinother sectors by March. The
state-runminer’soutputincreased 10.7%

year-on-year thismonth while supplies grew
6.2%. 1t produced 54.17 million tonnes (MT),
or 2MTaday,until January 27 and supplied
48.07 MT of coal. “After almost three years,
noNTPCor NTPC's joint venture plants have
super-critical stock,” said a Coal India exec-
utive, whodid not wish to be identified.
“Thereisnoshortage of coal.” Total coal stock
atpitheadshasincreasedto 31.41 mt while
power plants have 34.25 mt of coal, enough
for 19 days, because better management of
supply logistics ensured that coal stock at
various power stations was maintained
throughout the year, said the Coal India
executive. -0ur Bureau
M Auto Customs Clearance
at 2locations fromFeb 6
N NEW DELHI: The customs depart-
E ment will begin on pilot basis
automated clearance of imported
goods at Chennai Customs House
and Jawaharlal Nehru Customs House, amove
aimed at promoting ease of doing business.
Thefacility will be introduced from February 6,
accordingtoacircular of the Central Board of
Indirect Taxes and Customs (CBIC). The cus-
toms automated system would electronically
give clearanceto Bills of Entry, on completion
of customs compliance verification (CCV) and
payment of duty by the importer. “The facility
will beinitially rolled out on a pilot basis at two
customs locations — Chennai Customs House
and Jawaharlal Nehru Customs House from
February 6,2020," the CBICsaid.-PTI
M India Begins Anti-Dumping
Probe into China Chemical
NEW DELHI: India hasinitiated a
O probeintoanalleged dumpingofa
L9 chemical used indyesand pharma
industries from China followinga
complaintfromadomestic player. Gujarat
Narmada Valley Fertilizers and Chemicals Ltd
hasfiled an application before the Directorate
General of Trade Remedies (DGTR) for anti-
dumpinginvestigation onimports of Aniline
originatinginor exported from China. Accord-
ingtoanotification of the DGTR, it has found
evidence of dumping of the chemical from
China. “The authority, hereby, initiatesan
investigation todetermine the existence,
degree and effect of any alleged dumpingin
respect of the product under consideration,” it
has said. -PTI

PENDING DISCIPLINARY, INTERNAL VIGILANCE CASES

Bank Panels to Monitor Probe Progress

Senior officers’ committee
to set timelines for probe
completion to prevent
hurting morale of staff

Our Bureau

New Delhi: The government on Tuesday
directed banks to set up committees of se-
nior officials to monitor progress in pen-
ding disciplinary and internal vigilance
cases and set timelines for their comple-
tion to prevent hurting staff morale.

The move comes close on the heels of are-
vamp of the framework under the Central

Vigilance Commission (CVC) that manda-
tes that all big suspected bank fraud cases
have to be vetted by a panel before investi-
gatingagenciessuchasthe Central Bureau
of Investigation (CBI) can initiate action.

Finance minister Nirmala Sitharaman
sentastrongmessagetobankstolend wit-
hout fear of the ‘three Cs’ atameetinglast
month which was also attended by the
CBI director. The ‘three Cs’ refer to the
CBI, Comptroller and Auditor General of
Indiaand the CVC. Sitharaman also assu-
red bankers that a distinction would be
made between genuine commercial failu-
reand deliberate wrongdoing.

A statement from the department of fi-
nancial services (DFS) said the govern-
ment has also delegated powers to the bo-
ards of public sector banks (PSB) to set
mechanisms to ensure compliance with

Cracking the Whip:
Ecomm Policy to Deal
with Online Counterfeits

Kirtika Suneja & Deepshikha Sikarwar

New Delhi: The upcoming e-commerce
policy will make it tougher for sellers to
peddlefakesonline. The policy, likely tobe
out in March, will detail a plan of action
for consumers and companies to deal
with counterfeit products sold online.

The Department for Promotion of In-
dustry and Internal Trade (DPIIT) is loo-
kingat various ways through which fakes
sold on e-marketplaces can be curbed. Of-
ficials said the department will study the
recentsteps proposed by the UStocurbco-
unterfeit imports through third-par-
ty sales on online retailers.

“The e-commerce policy will certa-
inly deal with counterfeits,” said an of-
ficial in the know of the details.

The official added that the depart-
ment would examine the American
policy which proposes higher over-
sight of US warehouses and ramped up fi-
nes and penalties for violations. The new
US strategy is to shift the liability for co-
unterfeit goods from third parties to e-
commerce platforms.

The Confederation of All India Traders
(CAIT) wants similar measures for the In-
dian e-commerce market. India’sdraft na-
tional e-commerce policy released last ye-
ar had extensively talked of online coun-
terfeitsand called it a “worrisome trend”.

It had prescribed anti-counterfeiting
measures such as asking e-commerce en-
tities to publicly share all relevant details
of sellers who make their products avai-
lable on their platforms of. It mandated all
sellers/retailers to furnish an underta-
king of genuineness of products to the
platforms and asked the platforms to ma-
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ke these accessible to consumers.

“Mechanisms to enable trademark ow-
ners (and licensees) to be informed about
any possible counterfeit product being
sold on a platform have been included in
thepolicy,” thedepartmenthad said inthe
draft wherein it asked platform to seek
authorization from trademark ownersbe-
forelistinghigh value goods, cosmetics or
goods having impact on public health on
their websites.

As per Global Brand Counterfeiting Re-
port, global sales of counterfeits are gro-
wingat15% per year and is estimate to to-
uch $1.82 trillion in 2020.

Lending Without Fear
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fraud reporting timelines set by the cen-
tral bank and the CVC.

The government has directed banks to
“setupacommittee of senior officerstomo-
nitor progress of pending disciplinary and
internal vigilance cases as procedural de-
lay,ononehand, adversely affects morale of
the employees and on the other, breeds inef-
ficiencies in the system,” said the release.

Therelease said the move was part of go-
vernment efforts to “protect honest com-
mercial decisions” taken by bankers and
distinguish between genuine commerci-
al failures and culpability.”

The government has also modified the
framework on dealing with suspected lar-
gevaluefraudstoremove personal liabili-
ty of managingdirectorsand chief execu-
tive officers of banks for adherence to ti-
melines related to identifying and repor-

ting casesof fraud.

The DFS has also directed that all non-
performing asset (NPA) accounts excee-
dingz50 crore at PSBsbe initially referred
tothe Advisory Board for Banking and Fi-
nancial Fraud (ABBFF) set up by the CVC
for preliminary examination before laun-
chingenquiries or investigations.

This move brings the DFS guidelines in
line with those set by the CVC. The DFS
had in 2018 mandated that PSB’s check all
NPAs overz50 crore for fraud.

The release noted that the government
had taken several steps to protect honest
commercial decisions by bankers inclu-
ding the incorporation of Section 17A in
the Prevention of Corruption Act which
requires prior approval from the govern-
ment before the initiation of an investiga-
tion againsta public servant.

Survey to Map Himalayan Springs Soon

Yogima.Sharma@timesgroup.com

New Delhi: In afirst of itskind survey,
India will soon map all the springs in
the Himalayan region of the country to
form anational registry.

This is part of the government’s plan
to revive natural sources of water in
the hilly region. Drones would be de-
ployed to assess the number of springs
and their existing capacity.

“Springs are the lifeline of people li-
ving in the Himalayan regions. Howe-
ver, largescale development in the re-
gion has led to drying up of many
springs which in turn has led to water
scarcity,” asenior official told ET.

A pilot project will be undertaken in
Tehri Gharwal under the Namami
Gange initiative of the Jal Shakti mini-
stry, the official said. Destinations such
asShimla, Mussorie, Nainitaland even
Gangtok often face acute water crisis.
Besides, there are apprehensions that

CORONAVIRUS OUTBREAK

Counting Springs

All springs will be
mapped using LiDAR
technology with drones

A 1st of its kind
% mapping by
Survey of India

the process of drying of springs, if left
unattended, could lead to largescale
migration from the region.

Theplanistousethe LiDAR technolo-
gy with drones to assess the exact num-
ber of springs and their existing capa-
city based on which a concrete policy
roadmap will belaid out.

LiDAR, or light detection and rang-
ing, is a surveying method that measu-
res distance to a target by illuminating
the target with laser light and measu-
ring the reflected light with a sensor.

Kirtika.Suneja@timesgroup.com

the deadly coronavirus outbreak.

New Delhi: Indian exporters have rece-
ived atleast15enquiries in thelast week
from China and Hong Kong including
the Wuhan province — the epicentre —
to export surgical masks in the wake of

Exporters said there is a need for aro-
und two million masks and the Indian
mission in Hong Kong has sought a list
of manufacturers in India who can pro-

vide these masks. “In the last one week,
there have been many inquiries, at least
15-20 from many provinces in China in-
cluding Chengdu,” said Ajay Sahai, di-

rector general, Federa-

oy tion of Indian Export Or-
a ganisations (FIEO).
s “We will give them the

list of manufacturers of
N-95 and other masks,”

:nmdl::ned said Udaya Bhaskar, Di-
$1.18 billion rector General, Pharma-
medical ceutical Export Promo-
devicesin tion Council.

theApril-Nov However, exporters are
period unsure about New Delhi

meeting this demand.
While a Delhi-based exporter said that
India has the capacity, a Hyderabad-ba-
sed exporter was not so optimistic as In-
dia itself is a huge importer of surgical

Why is it needed?

10 states depend on these
springs for drinking water
Rough estimates suggest
30% of springs have

dried up

50% of the springs have
reduced discharge

Differences in laser return times and
wavelengths will be used to make digi-
tal 3-D representations of the springs.

According to the official, the govern-

ment has sought the cost and time esti-
mate from the Survey of India for pan-
Indiamappingfollowing which anatio-
nal register for springs will be compi-
led and updated at regular intervals.

A NITI Aayog report on sustainable

development of the Himalayas said ne-
arly 30% of springsaredryingand50%
have reported reduced discharge.

China Eyes India to Source Surgical Masks

masks from China, Malaysia and Thai-
land.

India imported $1.18 billion of instru-
ments and appliances used in medical,
surgical, dental and veterinary sciences
in the April-November period against
$1.76 billion in 2018-19. Most of the imports
were from the US, China and Germany.

The exports of these products were
$648.51 million in the first eight months
of thefiscal mostly to China, the US and
Germany. While there are no other rest-
rictions besides thermal screening of
passengers at airports, industry insi-
ders said bilateral trade will get hit as
traders from both sides are avoiding tra-
vel to each other’s countries.

NHAI Moves Irda Proposing Insurance of Projects

Nishtha.Saluja@timesgroup.com

New Delhi: The National Highways
Authority of India has moved a propo-
sal before the insurance regulator for
insurance of road projects,amove that
could help bring in credible project de-
velopers, and mitigate construction
periodrisks.

“We are trying that insurance compa-
nies should also give a surety,” a go-
vernment official close to the develop-
ment told ET. “We have proposed this
to the Insurance Regulatory and Deve-
lopment Authority of India (IRDAI) to
come up with an instrument,” the offi-
cial said.

This mechanism has been proposed
since banks are facing difficulties in
furnishingbank guarantees, the offici-
al said. Union Minister Nitin Gadkari

onTuesdaysaidthathe wantsroad pro-
jects to be insured just as motor vehi-
cles. NHATIis working on the concept of
surety bonds, commonplace in the U.S,
UK, Australia and Canada, among
others. “World over, we have the con-
cept of surety bonds. We are trying to
bring that concept to India,” the offici-
al said.

A surety bond is essentially a three-
party agreement that legally binds to-
gether a principal who needs the bond,
anobligee who requires the bond and a
surety company that sells the bond.

Surety bonds provide financial gua-
rantees that contracts will be comple-
ted according to pre-defined, mutual
terms. When a principal breaks a
bond’s terms, the harmed party can
makeaclaimonthebondtorecoverlos-
ses. While IRDAI is yet to form an in-
strument for such guarantee, surety

could mean huge business for insuran-
ce companies in India, the official quo-
ted above said.

Private investors are most wary of
construction period risks, which is the
main reason why projects are stalled.
Surety bonds can help mitigate these
risks, ensuring timely completion of
projects, market watchers said.

“With these bonds, the government is
tryingtomakeroadprojects more ame-
nable to private sector financing,” said
Arindam Guha, Partner and Lead- Go-
vernment and Public Sector, Deloitte
India. “The government will be able to
guard against faulty developers thro-
ughthesebonds,” Guhasaid.

Meanwhile, insurance companies
will also need to undertake stringent
appraisal of technicalandfinancial so-
undness of companies, meaning sure-
ty will be giventoonly credible players.

LNG Imports Increase 7% as Demand Grows

Sanjeev.Choudhary
@timesgroup.com

New Delhi: The import of li-
quefied natural gas (LNG) in-
creased 6.8% year-on-year in
the nine months to December
2019 as local output declined
and demand expanded.

LNG import expanded to
23.58 billion cubic meters in
April-December 2019 when
gross production shrank

3.2% and total consumption
climbed3.9%.

Theshareof LNG intotaldo-
mestic consumption expan-
ded to 51.6% during this pe-
riod from 47.9% in the year-
ago period.

InDecember, theriseinLNG
import was much sharper at
22.8% as local production
fell 7.9% and consumption
expanded5.9%.

A collapse in the global LNG
market, resulting in spot pri-

ces for Indian buyers falling be-
low $4 per million metric Bri-
tish thermal unit (mmBtu), has
alsoled to an increase in gas im-
ports. Many buyers, locked in
long-term contracts where pri-
ces are linked to crude oil, are
unable to benefit though.

India has been seeking to re-

negotiate long-term LNG pur-
chase contract with its biggest
gas supplier, Qatar, to bring
down prices so that the fuel be-
comes more affordable for In-
dian consumers. Qatar has re-
jected the demand but Indian
officials feel the doors are not
yet fully shut.
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COMMODITY PRICING

States Asked to Set
Up PSFs to Combat
Price Volatility

Rituraj.Tiwari
@timesgroup.com

New Delhi: The Centre has
asked states to set up their
own state-level price stabi-
lisation funds (PSF's) to de-
al with price volatility of
important agri-horticultu-
ral commodities such as
onion, potato and pulses.

It will provide financial
assistance for such funds,
which can be used for main-
tainingbuffer stocks of pri-
ce sensitive commodities
bybuyingdirectly fromfar-
mers.

“The funds may be used
for import also to moderate
price volatility. The recent
spike in onion prices has
increased the need for such
funds at state level also to
containprices during shor-
tageof acommodity,” saida
senior consumer affairs
ministry official, who did
not wish tobe identified.

The Centre had set up a
PSF in 2014-15 which is be-
ing utilised primarily for
building buffer stocks of
pulses and onion, and fun-
ding state agencies for the
domestic purchase and im-
portof commodities.

“We have also given finan-
cial assistance to state go-
vernments such as those of
West Bengal, Andhra Pra-

Price Check

Centre asks states to set up

their own price stabilisatiog
funds (PSFs) {

N PSF may be utilised to
moderate price volatility
and remunerate farmers when

prices are down

provides
financial
assistance

to states for
setting up
their PSFs

desh and Telangana for set-
ting state level PSFs,” said
the official.

Andhra Pradesh recently
announced a minimum
support price (MSP) for red
chillies, turmeric, onion
and minor millets for the
statefarmers.

These crops are not inclu-
ded in the 22 crops for

which the central
government announces
MSP every year.

“The MSP will be funded
by the state PSF. Andhra
Pradesh has set up a PSF of
%3,000 crore. The money
will be utilised to protect
farmers’ commercial inter-
est. Other states should al-
so follow this model,” said
the official.

Addendum to Advertisements published on 05 September 2019, 04 October 2019, 15 ctober 2019, 23 October 2019, 24 Qctober 2019,

(06 December 2019 and 07 January 2020 for inviting Expressions of Intrest to submit bid for VRCL Limited under Liguidation as Going Concem

This is in reference to the advertisements inviting Expression of Interest (“EOI”) to submit bid for IVRCL Limited
under Liquidation as going concern published in newspapers / on website of VRCL Limited on 05 September 2019
(“Main Advertisement”) and subsequent addendums on 04 October 2019 (“1 st Addendum Advertisement”),
15 October 2019 (“2nd Addendum Advertisement”), 23 October 2019 (“3rd Addendum Advertisement’), 24
October 2019 (“4th Addendum Advertisement”),06December 2019 (“5th Addendum Advertisement”) and 07
January 2020 (“6th Addendum Advertisement”).
The last date of submission of EOl and EMD stands extended to 10th February 2020 and date of E-auction s further|
extended to 12th February 2020. All other terms and conditions remain unchanged. The Liquidator reserves the right|
to cancel or modify the process without assigning any reason and without any liability whatsoever. This is not an offer|
document. This bid process is subject to necessary approval of the Adjudicating Authority in accordance to IBC, 2016.
Sdi-
Sutanu Sinha
Liquidator of IVRCL Limitedlsin Liquidation as Going concern’
Registration No. IBBI/IPA-003/IP-N00020/2017-18/1016'
Registered Address and E-mail with IBBI:
BDO Restructuring Advisory LLP, Floor 4, Duckback House 41,

Date: 28 January 2020
espeare Sarani, Kolkata - 700017

Place: Hyderabad

a
sutanusinha@ do.in / Iiguidalorivrcl@bdo.in

AN KOLKATA METROPOLITAN DEVELOPMENT AUTHORITY

‘e’-NIT No : 14/SE/C-lI/R&B/KMDA of 2019-20
The Superintending Engineer, Circle-lll, R&B Sector, KMDA,
Unnayan Bhawan, D-Block, 3rd Floor, Bidhan Nagar, Kolkata-700
091 invites online bids from bonafide, reliable, experienced &
resourceful firms / individuals contractors, joint ventures / consortium
for the work. Name of Work : Design and Construction of 35M long &
25.5M width RCC bridge over intercepting canal (Ch. 9.200 KM) from
Ultodanga towards Garia on EM Bypass on EPC mode with approach
road and shifting of all utility whichever needed.; Tender ID-
2020_KMDA_268475; Value of the work : Rate to be quoted;
Earnest Money (Rs.) : 10,00,000/-; Time of Completion : 5 months;
Last Date & Time of submission of bids online is 20.02.2020 upto
12 hrs.; For details please contact the above office or visit our both

websites. KMDA/T-813/SPAN(4)/19-20

Visit Websites : www.kmdaonline.org / www.wbtenders.gov.in

JHARKHAND URBAN INFRASTRUCTURE
DEVELOPMENT COMPANY LIMITE

(Govt. of Jharkhand Undertaking)
. 3°FLOOR, PRAGATI SADAN, KUTCHERY ROAD, =
RANCHI-834001, JHARKHAND. Ph No.: +91-651-2225878
CIN: U45200JH2013SGC001752, e-mail Id-juidcolimited@gmail.com

Corrigendum-2

NIT Ref. No:JUIDCO Ltd/RFP/11 ULBs/Consulting services
/334,
PR No:-223012
TenderID:2019 UDD 43757 1
All bidders may take note of Corrigendum-2 for the work
related to “RFP for selection of consultant for providing
services of DPR and PMC services for augmentation and
strengthening of new water supply scheme in 11 towns of
Jharkhand.” and submit their bids accordingly.
NOTE: CORRIGENDUM-2 has been uploaded on the e-
tender site of Government of Jharkhand i.e (http://jharkhand
tender.gov.in). Sd/-

Project Director (Technical)
PR 224559 (Urban Development)19-20*D

SISTEMA SMART TECHNOLOGIES LIMITED

Regd. Office: 121, Doctors Colony, Near DCM Ajmer Road
Jaipur, Rajasthan-302021. Tel: 0141-4919958
Corp. Office: 334, Udyog Vihar, Phase-IV, Gurugram, Haryana-122001
TEL.: 0124-4812500, Fax: 0124-4812825
CIN: U74110RJ1995PLC017779; Email: csssti@sistema.co.in

NOTICE OF POSTAL BALLOT TO MEMBERS

Members of the Company are hereby informed that pursuant to Section 110 of the
Companies Act, 2013 read with The Companies (Management and Administration)
Rules 2014, the Company has on 28.01.2020 completed the following formalities for
seeking the assent/ dissent of the Members of the Company to the proposed
resolutions as contained therein:

(a) Dispatch of Notice along with the Postal Ballot Form and a self-addressed
postage prepaid business reply envelope to the members whose e-mail ids are
not registered with the Company, and

(b) Sent e-mail along with the details of Login Id and Password to the Members
whose email-ids are registered with the Company.

The Board of Directors of the Company has appointed CS Awanish Dwivedi of M/S
Dwivedi & Associates (formerly known as "Awanish Dwivedi & Associates"), Practicing
Company Secretary as the Scrutinizer for conducting Postal Ballot in a fair and
transparent manner. The Company has engaged the services of KFIN Technologies
Private Ltd. to provide electronic voting facility to the Members of the Company.

The Members have an option to either vote electronically or by way of Physical Postal
Ballot Form. The Members are requested to note that the Postal Ballot Form duly
completed and signed should reach the Scrutinizer not later than the close of working
hours (i.e. 05:30 p.m.) of 27.02.2020. Any Postal Ballot Form received after the said
date will be treated as if reply from such member has not been received. No other form
or photocopy thereof is permitted. E-voting period starts from 29.01.2020 and ends on
27.02.2020. The e-voting module will be disabled after 05:30 p.m. on 27.02.2020 for
voting by Members.

The voting right of Members has been reckoned as on 18.01.2020, the cut-off date
and the Notice along with the Postal Ballot Forms have been sent to all the Members
whose names appear in the Register of Members/List of Beneficial Owners on
thatdate.

Any Member who has received Notice through electronic mode but wishes to vote
through Physical Ballot may follow the process as set out ininstructions forming part of
Postal Ballot Form/email sent. Members can cast their vote either by way of Physical
ballot or by electronic mode. In case Members cast vote through Physical Ballot as
well as electronic mode, then voting done through physical ballot shall prevail and
voting done by e-voting will be treated as invalid.

A Member can also seek duplicate/additional postal ballot form from the Registrar -
KFIN Technologies Pvt. Ltd., Karvy Selenium Tower B, Plot No 31 & 32, Gachibowli,
Financial District, Nanakramguda, Serilingampally, Hyderabad-500 032, Tel. No.:
040-67162222, Fax No.; 040-23311968, Toll Free No.1-800-3454001. The notice of
postal ballot will also be hosted on the website of the Registrar & Share Transfer Agent
viz. KFIN Technologies Private Limited https://evoting.karvy.com.

The results of the Postal Ballot will be announced on 28.02.2020 and will be notified at
the Corporate Office of the Company. The result of the postal ballot will also be hosted
on the website of the Registrar & Share Transfer Agent viz. KFIN Technologies Private
Limited - https:/levoting.karvy.com.

Any query in relation to the resolution proposed to be passed by postal ballot and/or

voting through electronic means may be addressed to Mr. Archit Sood, Company

Secretary, Sistema Smart Technologies Limited, 334, Udyog Vihar, Phase-V,
Gurugram-122001, Haryana, India.

BY ORDER OF THE BOARD

FOR SISTEMA SMART TECHNOLOGIES LIMITED

Archit Sood
Company Secretary
Membership No.: A18169

Date : 29.01.2020
Place: Gurugram

[(Rule-8(1)] POSSESSION NOTICE (for Inmovable Property)

Whereas, The undersigned being the authorised officer of the Bank Of India under
the Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 and in exercise of powers conferred under Section 13(12)
read with rule 8 of the Security Interest (Enforcement) Rules, 2002 issued a demand
notice dated 05.10.2019 calling upon the borrower Mrs. Arti Kumawat and Co-
applicant Mr. Bhagwan Sahai Kumawat to repay the amount mentioned in the notice
being Rs.35,79,051/- (Rs. Thirty Five Lakhs Seventy Nine Thousand Fifty One
Only) within 60 days from-the date of receipt of the said notice.

The borrower having failed to repay the amount, notice is hereby given to the
borrower and the public in general that the undersigned has taken possession of the
property described herein below in exercise of powers conferred on him/her under
sub Section (4)of section 13 of Act read with rule 8 of the security interest
Enforcement Rules, 2002 on this the 23rd day of January of the year 2020.

The borrower in particular and the public in general is hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of the
Bank Of India, Vidhyadhar Nagar Branch for an amount Rs.35,79,051/- and
interest thereon. The borrower's attention is invited to provisions of sub-section (8) of
section 13 of the Act,in respect of time available ,to redeem the secured assets.

Description of the Inmovable Property
Plot No. 44, Green Town, Dadi ka Fatak, Murlipura, Jaipur
(Rajasthan). Bounded: On the North by: Plot No. 43, On the South by:
Plot No. 45, On the East by: Road, On the West by: Plot No. 47

Sd/- Pooja Mathur
Date : 23.01.2020, Authorised officer & Chief Manager
Place : Jaipur (Bank of India)

SCHEDULE Il
FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
GLOBAL SYNTEX (BHILAWARA) LIMITED

Name of corporate debtor Global Syntex (Bhilawara) Limited
Date of incorporation of corporate debtor  [06/03/1984
Authority under which corporate debtor is |RoC-Jaipur
Incorporated/ registered
Corporate identity number / limited liability
Identity Number of corporate debtor
Address of the registered office and
Principal office (if any) of corporate debtor
Date of closure of insolvency resolution
Process
Liquidation commencement date of
Corporate debtor
Name, address, email address, telephone
Number and the registration number of the
Liquidator

|

w

o

L24203RJ1984PLC002926

[

RIICO Industrial Area, Pur Road, PB.No.70 Bhilwara -311001
Rajasthan
18.01.2020

o

~

24.01.2020

=)

Prashant Agrawal

F-106, First Floor, Sumer Complex, Gautam Marg,

B/h Bagadia Bhawan, C-Scheme, Jaipur — 302001 Rajasthan
E-mail: ippagrawal@gmail.com

Mobile: +91 9828355000

9/ Last date for submission of claims 23.02.2020

Notice is hereby given that the Hon’ble National Company Law Tribunal, Jaipur Bench has ordered
the commencement of liquidation of the Global Syntex (Bhilawara) Limited on 24.01.2020

The stakeholders of the Global Syntex (Bhilawara) Limited are hereby called upon to submit a proof
of their claims, on or before 23.02.2020, to the liquidator at the address mentioned againstitem 8.
The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submitthe proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Prashant Agrawal

(Liquidator of Global Syntex (Bhilwara) Limited)

Address: F-106, First Floor, Sumer Complex, Gautam Marg,

B/h Bagadia Bhawan, C-Scheme, Jaipur—302001 Rajasthan

E-mail: ippagrawal@gmail.com / globalsyntexcirp@gmail.com

Mobile: + 919828355000

Date: 28.01.2020

Place: Jaipur




SCHEDULE II
FORM B

PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations,

2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
GLOBAL SYNTEX (BHILAWARA) LIMITED

NAME OF CORPORATE DEBTOR

GLOBAL SYNTEX (BHILAWARA) LIMITED

DATE OF INCORPORATION OF CORPORATE DEBTOR

06/03/1984

AUTHORITY UNDER WHICH CORPORATE DEBTOR IS
INCORPORATED/ REGISTERED

RoC-Jaipur

CORPORATE IDENTITY NUMBER / LIMITED LIABILITY IDENTITY
NUMBER OF CORPORATE DEBTOR

L24203RJ1984PLC002926

ADDRESS OF THE REGISTERED OFFICE AND PRINCIPAL OFFICE (IF
ANY) OF CORPORATE DEBTOR

RIICO Industrial Area, Pur Road,
P.B.No.70 Bhilwara -311001
Rajasthan

DATE OF CLOSURE OF INSOLVENCY RESOLUTION PROCESS

18.01.2020

LIQUIDATION COMMENCEMENT DATE OF CORPORATE DEBTOR

24.01.2020

Prashant Agrawal

Registration No. IBBI/IPA-001/IP-
P00053/2017-18/10127

F-106, First Floor, Sumer Complex,
Gautam Marg, B/h Bagadia Bhawan,
C-Scheme, Jaipur — 302001 Rajasthan
E-mail: ippagrawal@gmail.com
Mobile: +91 9828355000

NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE NUMBER AND
THE REGISTRATION NUMBER OF THE LIQUIDATOR

LAST DATE FOR SUBMISSION OF CLAIMS 23.02.2020

Notice is hereby given that the Hon’ble National Company Law Tribunal, Jaipur Bench has ordered
the commencement of liquidation of the Global Syntex (Bhilawara) Limited on 24.01.2020

The stakeholders of the Global Syntex (Bhilawara) Limited are hereby called upon to submit a proof
of their claims, on or before 23.02.2020, to the liquidator at the address mentioned against item 8.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Prashant Agrawal

(Liquidator of Global Syntex (Bhilwara) Limited)

IBBI/IPA-001/IP-P00053/2017-18/10127

Address: F-106, First Floor,

Sumer Complex, Gautam Marg,

B/h Bagadia Bhawan, C-Scheme,

Jaipur — 302001 Rajasthan

E-mail: ippagrawal@gmail.com /
globalsyntexcirp@gmail.com

Mobile: + 91 9828355000

Date: 28.01.2020
Place: Jaipur
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SCHEDULE 1l
FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
GLOBAL SYNTEX (BHILAWARA) LIMITED

Name of corporate debtor

Global Syntex (Bhilawara) Limited

N~

Date of incorporation of corporate debtor

06/03/1984

Authority under which corporate debtor is
Incorporated/ registered

:
g
.

RoC-Jaipur

IS

Corporate identity number / limited liability
Identity Number of corporate debtor

L24203RJ1984PLC002926

5

Address of the registered office and
Principal office (if any) of corporate debtor

RIICO Industrial Area, Pur Road, PB.No.70 Bhilwara -311001
Rajasthan

o

Date of closure of insolvency resolution
Process

18.01.2020
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Liquidation commencement date of 24.01.2020

Corporate debtor

oo

Prashant Agrawal
F-106, First Floor, Sumer Complex, Gautam Marg,

Name, address, email address, telephone
Number and the registration number of the
Liquidator

E-mail: ippagrawal@gmail.com
Mobile: +91 9828355000

B/h Bagadia Bhawan, C-Scheme, Jaipur — 302001 Rajasthan

9| Last date for submission of claims 23.02.2020
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Notice is hereby given that the Hon’ble National Company Law Tribunal, Jaipur Bench has ordered
the commencement of liquidation of the Global Syntex (Bhilawara) Limited on 24.01.2020

The stakeholders of the Global Syntex (Bhilawara) Limited are hereby called upon to submit a proof
of their claims, on or before 23.02.2020, to the liquidator at the address mentioned againstitem 8.
The financial creditors shall submit their proof of claims by electronic means only. All other

3T 7 9Ieil § 9R 3R Soifaeeh Hise U i ot AT B
T < T, Ush 3 3N Ush UM SR A €1 79
HRIHH B 2T UF & T RE a4 <Rl ff 3uRerd R
HUAT 7 el foh 99T T 9R 919 81 R 312 fRamieR
ORI | T ST AT 6l Gfae, ek 92l et 3R MgHh
FRET Tl W O T | 7R i Selfcrgeh SRRl i SEhIvl

SR B (27 S deh) 10.7 Ufasd ST g1’ it g ot
IATE HIE & SR 27 STHE b 5.48 S 2 @I | I8 fUse
I & HHEel 52.3 @G 2 31h W21 HUT o TH
R 7wl R Scaed # 9fs g w9 9 wera

Teh 31T T IcIG &7 ol BITHel i H Heg fHefwit| #3it
F feger R fomn 7, vt i A it % @t 6 At
T 24 =2 fosTelt SUCTeY XM o TIH ! Shihd €Y <
& ot e H3lerd A 9HieRul, 99 3R Staary IRkadd
FIAHSH IR THY T Hlhlegd fol. (TIHTA) & o A fHeaez 17 720 3R HisTer shiFen qRassi iR 3
FHROTgE | IHA I8 +Ft el foh A 37T T 3G 80 ARG AR o i qafaer wepd wiree i gl

stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Prashant Agrawal

(Liquidator of Global Syntex (Bhilwara) Limited)

Address: F-106, First Floor, Sumer Complex, Gautam Marg,

B/h Bagadia Bhawan, G-Scheme, Jaipur—302001 Rajasthan

E-mail: ippagrawal@gmail.com / globalsyntexcirp@gmail.com

Mobile: + 919828355000

Date: 28.01.2020

Place: Jaipur




